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Government of Jammu and Kashmir
Home Department

Crf il Sccn:hi:it. JmnrL/Srrnxgr

Notification

Srinagar, the 22"d July. 2026

S.O ?,r:a In exercise of the powers conferred by Section l8 & 19 of the Bharatiya
Nagarik Suraksha Sanhita, 2023, the Govemment hereby appoints the below
mentioned officers of tlre Jammu and Kashmir Prosecution Service as Public
Prosecutor(s) (PPs/Additional Public Prosecutor(s) (APPs) and Assistant Public
Prosecutor(s) (Asst PPs) for conducting criminal cases in the Courts indicated against

each:

S.No
Namc of thc
olficcr
Ms/M rVMr.

l)csignation
Present place of
posting

loo*,"-*,," 
assigned Court

I Jaswant Raj CPO
Addl. PP in Addl
Sessions Court
Udhampur

P in the Principal Sessions
ourt Udhampur.

t,

l.

2
Gulzar Ahmad
Bhat

CPO
Addl. PP Additional
Sessions Court
Anatnag

Shall also conduct the
prosecution of cases in UAPA
Court Anantnag in addition to
his own duties.

l Satpal Sharma Sr.PO
Assn. PP CJM Court
Reasi

[PP in Principal Sessions Coun
lReasi.

Abdul Aziz
Zaindari

Sr.PO
Addl. PP UPA Court
Anantnag

ln
ln

ddl PP in Spl. NDPS Court
nantnag.

5
Khalid
Mushtaq

Sr.PO
Assistant PP in CJM
Court Kulgam

6 Ritu Sr.PO
Assn. PP in CJM
Court Udhampur.

haat. pp in Addl. Sessions

lCourt Udhampur.

7
Rukhsar
Ahmad

Sr.PO
Sr.PO in the office
of Deputy Director
Prosecution Doda

istant PP in CJM Court
si.

lo,,

ln."

Mohd Yaseen Sr.PO
Assistant PP in CJM
Court Shopain

Shall also conduct the
prosecution cases in Addl. Spl.
Mobile Magistrate Court
Shopian in addition to his own
duties

Akshita Bharti PO
Asst PP in Spl. MM
Court Udhampur

Shall also conduct the
prosecution cases CJM Court
Udhampur in addition to her
own duties.

4.

lshall also conducr the

[prosecution ofcases in Addl.

lSpt. uoUite Magistrate Court

lKulgam in addition to his own
huties.

11.



,

10. Kanav Kumar PO

Fssn. PP Juvenile lAssistant PP CJM Court
Lustice Board kirht** in addition to his
lxirht*. bwn duties.

lt. lrfan Culzar PO lessn. PP in Addl. Sp.lAssistant PP in Sub Judge

IMM Court Kuleam /JMIC Court Qazigund.

ll Night Ashraf PO
lAssn. PP in Addl. I

lspt uru court lAssn. PP CJM Canderbal
lGanderbal I

li Ms Tabsum
Ara

PO
Asstt. PP In Munsif
Court Ganderbal

Shall also conduct the
prosecution of cases Addl. Spl.
MM Court Ganderbal in
addition to her own duties.

l,l lnsha Bashir PO lAwaiting ordus ot' 
I 
Asstt. PP in judge Small

ladjustmcnt lCauses Court Srinagar

t5 Hilal Ahmad PO

By Order of Lieutenant Governor of Jammu and Kashmir.

sd/-
(Chand raksr Bharti)IAS

Principal Secretary to the Government

No.HOME-ProV2I/2026-10-HOME(CC:7734605) Dated:22.07.2026
Copy to the:

l. Director General of Police. J&K.
2. Principal Secretary to the Hon'ble Lt. Govemor, J&K.
3. Director General of Prosecution. J&K.
4. Additional Secretary (JKL), Ministry of Home Affairs, Govemment of India.
5. Commissioner/Secretary to the Govemment, General Administration

Department.
6. Commissioner/Secretary, Department of Law, Justice and Parliamentary

Affairs. J&K.
7. Director, Archives. Archaeology and Museums. J&K.
8. I)irector. Prosecution. Kashmir/Jammu.
9. All District Magistrates, Jammu / Kashmir.
10. All Joint l)ircctor Prosccution/Dcputy Dircctor Prosq:ution, J&K.
I l. Private Sccrctary to the ChiefSccretary, J&K.
12. Private Sccretary to the Principal Sccretary to Govemmcnl" Homc l)cpartmsnt.
13. (ieneral Manager, (iovcmmenl Press, Jammu for publication in thc ncxt issuc ol'the

(iovemmcnl Gazcttc.
14. I/c Websitc.

f
Under Secretary to the Govemment

Copy also to the:
l. Registrar Ceneral, J&K High Court, Srinagar/Jammu.
2. All Principal District and Sessions Judge(s).

I lshall also conduct the

lAssu. PP Special firosecution of cases in JMIC

IMM Court Pulwama lCoun Pulwama in addition to

I his own duties.


